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H. 1429] 7% faeelt, AT, AT 26, 2025/ A7 5, 1947
No. 1429] NEW DELHI, WEDNESDAY, MARCH 26, 2025/ CHAITRA 5, 1947
=% TREGT i< TSHE AT

% feeett, 26 |, 2025

FT.3M. 1447 (37).—Fr= 1T TLHT 7, TG TTAT ATA=a9, 1956 (1956 FT 48) (o8 zad zae
THTA 3 ATATHIT FFT TAT 8) Al g7 3F &l START (1) F eI T &f T2 IR TEHT & a6
qREgd T TSENET WA AT ATA=AT 9 AT AwLAr. 161 ari@ 09/01/2025, ST 9EA & IS,
SHTETIOT, T |1, @ve 3, IUEe (ji) § T it T2 o, g7 fFgr a7 % 9o orer § NH30 + ..
0 & .1, 55 (ST FHTELTET, ISR (3RT)) TF & AL TASTHRT & (HH0T (FATETHRA [/ AT oA F
FATH, ATR), SALEAW, Taed ¥ T 6 (o0 I AfIg=AT F IUag T # e qfF = s+
T o ST AT T T iy of ;

S ITh ATEEAAT T AL I ATAHIH a0l &7 3F #hl ITETT (3) & (el arra 17-01-2025 Fr
"afe ST ST 18-01-2025 "<T3+T 3T SfeAT" A1 | i foa wa o ;

ST HEAH TITAFRTET AT 67T 3T & dgd A% A9 TTH g 8, o U% 3= o3 @0 g 8w
39T 3T =9 9 e B T

S HETH AT o 36 STTSHIH &l &T<T 39 il STLTIT (1) F ATAL |, Fweal T TEHTL I STqAT
fe s de;

2133 GI/2025 )
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qd: T, Feal T LRI, TAT TR 6T I TS ITH g7 1 9T T I AT HIH il 91T 39
FT ITUTT (1) FTT Y& ARRIT FT TN F2d g0, Tg F9UT el g o I A=t § AHEe g &1
TATh TSI o o1 STSie 3T ST F11 T ;

ST T, Fea 1T GLHIY, ITH ATAAIH o0l 1T 39 il ITLTIT (2) F ATHLOT | T =TI FT g o6
= ATAGAAT F T | THF 9T, I A=A § fAAay g a+dt oot 7 46 g sreafeas &9
T Ferg g | Afga g ety o

AL

g =T % TR forer & NH30 ¥ 3.4, 0 & f.3ft. 55 (Rrar anmgone™, $ierR (3m) & e sia
£t A qTeA HEAT gid srerar ga=mT <Ra fRawm

T FT A g R &1 AT AR

EATE] e HEAT gaF R |(gRfras || g wmdewa || qEnl Raes
e T (ZFAT H) FRAAT HT ATH

1 2 3 4 5 6

T T ATH: Iad TR

ATie T AT S qreAt

1 100 IEEINCIEEE)! AT 0.0263998|[siFx FTH Frav=
T =0 ZamHE
IEEAGIEISEREG

afee s S+
100

2 102 @it (Jr=ae) (& 0.0034|[7=ar FaTe afa
KSEEREES
102

3 103 it (mzae)  |[F 0.0036|[HZaT FaTT fy
KEEREH

103
4 104 ALEHT (A HE) |[FaT 0.0139||Fr=Te faram fagre
SEGIES

104

5 105 AHRTLT (TaHe) ([Tt 0.0007|[sr<raTs fag™
TR i
105

6 106 EENCIEE I ELELGIR 0.1006677||1 =frafa et o
ot IHIT FHATT AT
ST FHTE AT ar
TS FHTL foar

THEAET T, 2 AT
sfrareaa afa drerer
FAT Aareaq, 3
o THTT afd
e THY, 4
e R e
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HILT T TSIA . AHTYTL

3

=0 Fefraw e,
5 THEAT ATeT Al
IESERIERIECE
ECERICCICT
MEESRICCE
REREIECECRELII
CIEGRIEC]

106

106

st (JT2ae)

0.0887321

1 AT At T
i SHET FHTT AT
ST FHTE AT ar
Y FATE e
a1, 2 qiAar
tareae afd aerer
FAT Aaread, 3
A AT T
e A, 4
gt faarr foar
70 Fefte faam,
5 TTHEITT ITET AT
ESERIERIECE
ECERICCICT
BEESRIECE
TSI AT 39 o
T AR

106

107

fAstT (2

0.0422452

SERUECTR ISR IRE ]
TTed a7 qATYT a4t
ot T T
107

107

IREICIEEES)

0.0876544

SERUECTR ISR IRE ]
qTed a7 AATYT F9 T
ot T T
107

10

108

IEEINCIEEE)!

o
SIEISIR

0.0069121

FIITAT 4T Tf
AT ATEd ar

I 129 foar

108

11

108

[REINCIEEE))

0.2182881

FIITAT T4t afd
AT ATES AT

qT TTeq fudr

108

12

109

it (IT2ae)

0.0236

1 AT 9Te fuar
T TH, 2 AT

BRI GEIGRIERS
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3 z9i wiey fuar
o 7=, 4
T FAT AT
=R T91E, 5
TR T FHTT
grerer, 6 EfraT
FATT fawit, 7
gt faarr foar
w70 Fefter faamy,
8 H=T FATT ufd
LT FATL, 9
srferar fig ot
sreor AT fHig, 10
53 AT T R
arer BT, 11
qrfersror gar foar
=T g, 12 =T
BERIEEECEIE TS
g, 13 s=7 f&g
ufa s g, 14
SaTerRe g foar
T g, 15
THAATT ATEa foar
ERERIEE]
109

13

111

st (=) ||F

0.0364

SIECECIRIT]
[EEERIEER LI
T IfT gEeT Hg
EIECIEIEIRIE]
TETHT AT

111

14

112

st (mzee)  |[Ff

0.0086

REEIECIRIG
IESERIGRIEE
112

15

200

st (mzee)  |[Ff

0.0313

JaLT F4T afd I
e ar forear aat
EIGRCIRIECACIE
ERESRIECECT
[EECERIECE
BEEIFSRICERRG]
LEIRIEE]

200

16

201

st (zae)  ||F

0.2278001

1 Sraq T foar
FLIAT T, 2
e fHig ar /Ty
FHTY g Moar &0
e g, 3 Fwar

RIECCL LRI
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17

202

st (rzae)  ||F

0.0243

18

203

At (I=ae)  |[smarEiE

0.0647511

19

204

st (ymgae)  |[smaEreEh

0.1618778

20

204

st (=) ||F

0.0121222

ST T av AT
GEREEIEEil
TIE

204

21

205

s (mEeE) |Fw

0.0811999

Sig FAE 91 975
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FHE AT 13 FAR
[EEIGESIE
205

22

207

st (rrzae)  ||F

0.0052

FEEIRIER T
o T
THEY Tie fuar
TTHIT TS

207

23

208

st () |[Ff

0.0691

EREIRIEDECT]
RIEEIRIERECHE
e T fudr
BEECERIER]

208

24

209

EEIRCIEEC I EIEIEIR]

0.0283286

arfaer fren foar

ERRIREIE
ERIESIEC RIS
FOUIT T[AT S0

FATE g foar
TR TETE

209

25

209

st (qrEAe)  |[F

0.0080714

arfaer frene foar

ERRIREIE
ERIESIEC IR}
FOUIT T[AT S0

FATE fg foar
TR TETE

209

26

210

st (mzee)  |[Ff

0.0120882

arfaer frene foar
TIATT ATA
ERIERIECIR I
FUT AT &0

FATY g foar
TR TaTe

FHAT fOaT e
TTH AT HYSTAT T
FHAST THTAAT S9T
ot g fig, &=
T i TTE
aefT, P T afa

ZIT TH1R A3
arﬁ—aﬁw@?
REIREEBERE
210

27

210

0.0526103

srfRer fren foar

TIATT AT
EEIESIEC IR}

P OUTT AT SA=20T
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FATY f&g far
TR TS
FHASE (9dT e
TTH AT HYSTAT T
FHAST THTAAT <97
ot T foig, &=
ERRRCIREE R
IefT, P T afw
=T THTE A5
EIERACEREEL
REIRECRERSE
210

28 211

st () ||F

0.1214

T g far
BERIGRGRT
Savae fig foar

211

29 212

fAstT (zae)

0.0323756

ERIESIEC IR}

T AT
212

30 213

fAstT (zae)

0.0045

FATAAT 2ot Ti

FOUIT T[AT & AT S
foar enfeg 9

213

31 214

[REINCIECE)

0.0088

qrifar FATT afd
famre AT swfae
i TSR
214

32 215

st (=) ||F

0.0566572

Tgad O foar
g7 T
215

33 216

st (mzee)  |[Ff

0.0323756

O =TT Fa< afd
qead O a7 TH
YeT T foar

ferT

216

34 217

st (=) ||F

0.0323756

ESERIECREEI
FogT qTET
217

35 218

st (zae)  ||F

0.1133

FyTaTy T foar

TEE e O

218

36 219

st (mzee)  |[Ff

0.1025

FE T 9 O

TN T AT AE
FHT T fOqr I
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RINEREIR)
219

37

220

IEEINCIEED))

0.0184

1 et &t ufa
ERSURIECVAC T
qTEd AT g9 ar
[RERCERERIKCICES
RIEE]

220

38

222

EEIREIEER)

0.0115

rqas a1 foar
ATLATA JHTAHT
g foar o
Faar g

222

39

223

fAsfT (rzare)

0.0216004

AT &g foar
REASEEH

223

40

223

fAstT (zae)

0.0591995

THTEaTe g foar
TE fie

223

41

224

IREICIEEE)

0.2792392

AT 29T Ofd ey
EEIEREES

224

42

225

fAsfT (rzare)

0.0003

IHEEEIREL
ATereaT T foar

AT T
225

43

227

fAstT (2

0.0044

A fHg oar
TR fiE

227

44

228

AT (TCHTL)

IHT Rt

0.0322

228

45

229

AT (TCHTL)

TS AT

0.0001

FATETE S T
229

46

253

EEIRCIEEE)

0.006

S arwrre foar
EIRE-R IS
253

47

54

EEIREIEEDR)

0.0221

T T afa
TTeheT FHTL AT
sETaTeTE foar
0 AT TS
54

48

780

st ()

0.0037001

oty arg ar
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fersaeTer |7g v
SRIEATT |1 ar
TTEATY 9T foar

780

49

781

IEEINCIEED))

0.0202347

TieeT 2= afa

T ST J9TS
foaT JYer yaTE

781

50

781

IEEINCIEEE)

0.0322655

TieeT 2= afa

T ST JH9TS
foaT e yaTE

781

51

782

fAsfT (rzare)

0.0048001

T O fuar

782

52

783

fAstT (zae)

0.0009

Srf%rtrﬁgﬁmqsr

ATAT Ot TR fHg
783

53

788

fAsfT (rzare)

0.0085002

AT ATed Toar
REIRIEC]
788

54

790

fAstT (2

0.0624185

SRTeATy g foar
e fiig foeEme
g foar ST

790

55

790

EEIRCIEEE)

0.0242817

SRreATy g e
ECSAEEARCINES
g foraT STy

790

56

793

IEEINCIEEE)!

o
SIEISIR

0.0002999

mg‘ﬁﬁgtﬁ%
wuH g foar
e fi

793

Total

2.5565728

[T 5. NHAI/PIU/PAT/LA/Ara-Mohania/PKG-1/2020/3D]
g T, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
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NOTIFICATION
New Delhi, the 26th March, 2025

S.0. 1447(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 161 Dated:09/01/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH30 in the stretch of land from Km. 0 to Km. 55 (collectorate Office, Bhojpur (Ara)) in the district of BHOJPUR
in the state of BIHAR

And whereas the substance of the said notification has been published in “Date- 17-01-2025, Dainik Jagaran”
and “The Times of India” both dated 18-01-2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH30 in the stretch of
land from Km. 0 to Km. 55 (collectorate Office, Bhojpur (Ara)) in the district of BHOJPUR in the state of
BIHAR

|state: BIHAR |District: BHOJPUR |

SI. No. Survey/Plot Type of Land Nature of Areal| Name of Land
Number Land (in Hectares)|| Owner/Interested
Person

L+ 2 3 | 6 |

|Ta|uk: udwant nagar |

|Vi||age: Baon Pali |

1 100 Private AWAASIY 0.0263998(|Doctor Kumar
Jitendra Pita Late
Hridyanand Sinh, CP
Jain Pita Aditya
Vijay Jain

100

2 102 Private krishi 0.0034{|Murta Kuwar Pati
Sukhdev Sinh

102

3 103 Private krishi 0.0036(|Murta Kuwar Pati
Sukhdev Sinh
103

4 104 Government karha 0.0139|[Sichai Vibhag Bihar
Sarkar
104

5 105 Government Parti 0.0007||Anabad Bihar Sarkar
Bheeth
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BIESEEIRISEE S RIEIEU

11

||105 |

6 106

Private

Awasiye

0.1006677

1 Shreemati Bharati
Raay Pati Umesh
Kumar wo Dhiraj
Kumar Neeraj wo
Suraj Kumar Pita
Gupteshwar Raay, 2
Sunita Srivastv Pati
Shailesh Kumar
Srivastaw, 3 Anu
Kumari Pati Anil
Kumar, 4 Sunil
Tiwari Pita Late
Vanshidhar Tiwari, 5
Ramdayal Yadav wo
Dindayal Yadav wo
Satrudhan Yadav wo
Rambhju Yadav wo
Rajan wo Dashrath
Pita Paras Yadav
106

7 106

Private

krishi

0.0887321

1 Shreemati Bharati
Raay Pati Umesh
Kumar wo Dhiraj
Kumar Neeraj wo
Suraj Kumar Pita
Gupteshwar Raay, 2
Sunita Srivastv Pati
Shailesh Kumar
Srivastaw, 3 Anu
Kumari Pati Anil
Kumar, 4 Sunil
Tiwari Pita Late
Vanshidhar Tiwari, 5
Ramdayal Yadav wo
Dindayal Yadav wo
Satrudhan Yadav wo
Rambhju Yadav wo
Rajan wo Dashrath
Pita Paras Yadav
106

8 107

Private

Awasiye

0.0422452

Tetra Devi Pati Paras
Yadav wo Salapi
Devi Pati Munni
Yadav

107

9 107

Private

krishi

0.0876544

Tetra Devi Pati Paras
Yadav wo Salapi
Devi Pati Munni
Yadav

107

10 108

Private

Awasiye

0.0069121

Kaushlyaa Devi Pati
Munilal Yadav wo
Paras Yadav Pita
Luhar Yadav

108

11 108

Private

krishi

0.2182881

Kaushlyaa Devi Pati
Munilal Yadav wo
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Paras Yadav Pita
Luhar Yadav
108

12

109

Private

krishi

0.0236

1 Nageshwar Prasad
Pita Tapeshwar Ram,
2 Madhuri Pati Shree
Niwas Panday, 3
Darshan Panday Pita
Shivpaaras Panday, 4
Sandeep Kumar Pita
Sureshchandra
Prasad, 5 Sashikala
Pati Kumar Shailesh,
6 Sangita Kumari
Vikranti, 7 Sunil
Tiwari Pita Late
Vanshidhar Tiwari, 8
Munni Kumari Pati
Ashok Kumar, 9
Anita Sinh Pati Arun
Kumar Sinh, 10 Indu
Kumari Pati
Bhupendra Nath
Tripathi, 11
Sashibhushan Dube
Pita Mantri Dube, 12
Rubi Sinh Pati Uday
Shankar Sinh, 13
Archna Sinh Pati
Abhay Sinh, 14
Umashankar Sinh
Pita Bholanath Sinh,
15 Shobhnath Yadav
Pita Harishankar
Yadav

109

13

111

Private

krishi

0.0364

Ramawati Devi Pati
Bijendra Yadav
Murta Devi Pati
Sukhdev Sinh Babita
Ojha Pati Sudhakar
Ojha

111

14

112

Private

krishi

0.0086

Sumitra Devi Pati
Dindayal Yadav
112

15

200

Private

krishi

0.0313

Tetari Devi Pati
Paras Yadav wo
Shilpa Devi Pati
Munni Yadav, Veer
Bahadur Yadav wo
Biteshwar Yadav wo
Rajmohan Yadav
Pita Munni Yadav
200

16

201

Private

krishi

0.2278001

1 Jagpat Raay Pita
Karimn Raay, 2
L_uxman Sinh wo
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HILT =T TSI AT

13

Santosh Kumar Sinh
Pita Late Lautan
Sinh, 3 Kamta Yadav
Pita Krishna Yadav
201

17 202

Private

krishi

0.0243

Jagpat Raay Pita
Karimn Raay
202

18 203

Private

Awasiye

0.0647511

Hemlta Kumari Pati

Yogendra Tiwari wo
Padmawati Devi Pati
Sambhu Tiwari

203

19 204

Private

Awasiye

0.1618778

1 Manju Devi Pati
Fantu Sinh, 2
Kulwanti Devi Pati
Pushpendra Misha, 3
Sanju Pandit Pita
Raghuwansh Pandit,
4 Renu Devi Pati
Harishankar Prasad,
5 Mina Devi wo
Kmalawati Devi
Chandani Devi, 6
Arun Raay Pita
Subhkaran Raay, 7
Govind Ranjan Pita
Shardaranjan Prasad,
8 Mahesh Sinh Pita
Narayan Sinh
Anuradha Sinh wo
Gita Sinh 9 Kabir Ali
204

20 204

Private

krishi

0.0121222

1 Manju Devi Pati
Fantu Sinh, 2
Kulwanti Devi Pati
Pushpendra Misha, 3
Sanju Pandit Pita
Raghuwansh Pandit,
4 Renu Devi Pati
Harishankar Prasad,
5 Mina Devi wo
Kmalawati Devi
Chandani Devi, 6
Arun Raay Pita
Subhkaran Raay, 7
Govind Ranjan Pita
Shardaranjan Prasad,
8 Mahesh Sinh Pita
Narayan Sinh
Anuradha Sinh wo
Gita Sinh 9 Kabir Ali
204

21 205

Private

krishi

0.0811999

Birendra Kumar wo
Devendra Kumar wo
Surendra Kumar Pita
Nandlal

205
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22

207

Private

krishi

0.0052

Dwarka Pandey wo
Mundrika Pandey wo
Paramhansh Panday
Pita Rameshwar
Panday

207

23

208

Private

krishi

0.0691

Dwarka Pandey wo
Mundrika Pandey wo
Paramhansh Panday
Pita Rameshwar
Panday

208

24

209

Private

Awasiye

0.0283286

Anil Kishor Pita
Suryanath lal
Kalawati Devi Pati
Krishna Gupta Arun
Kumar Sinh Pita
Ramkishor Prasad
209

25

209

Private

Krishi

0.0080714

Anil Kishor Pita
Suryanath Kalawati
Devi Pati Krishna
Gupta Arun Kumar
Sinh Pita Ramkishor
Prasad

209

26

210

Private

Krishi

0.0120882

Anil Kishor Pita
Suryanath Lal
Kalawati Devi Pati
Krishna Gupta Arun
Kumar Sinh Pita
Ramkishor Prasad
Kamaldev Pita Chotu
Ram wo Madhubala
Pita Kamaldev
Ramawati Devi Pati
Suresh Sinh, Saira
Begam Pati Asraf
Ali, Rita Devi Pati
Hridaya Prasad
Yadav Aditya Vijay
Jain Pita Padamraj
Jain

210

27

210

Private

Awasiye

0.0526103

Anil Kishor Pita
Suryanath Lal
Kalawati Devi Pati
Krishna Gupta Arun
Kumar Sinh Pita
Ramkishor Prasad
Kamaldev Pita Chotu
Ram wo Madhubala
Pita Kamaldev
Ramawati Devi Pati
Suresh Sinh, Saira
Begam Pati Asraf
Ali, Rita Devi Pati
Hridaya Prasad
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15

Yadav Aditya Vijay
Jain Pita Padamraj
Jain

210

28 211

Private

krishi

0.1214

Tapeshwar Sinh Pita
Rajpati Sinh wo
Devnandan Sinh Pita
Roja Sinh

211

29 212

Private

awasiye

0.0323756

Kalawati Devi Pati
Krishna Gupta
212

30 213

Private

awasiye

0.0045

Kalawati Devi Pati
Krishna Gupta C P
Jain Pita Aditya Jain
213

31 214

Private

Awasiye

0.0088

Shanti Kumari Pati
Vinod Mishra
Jasamin Pati
Alauddin

214

32 215

Private

krishi

0.0566572

Sahdev Raay Pita
Ishwar Dayal
215

33 216

Private

krishi

0.0323756

Mu0 Pyaro Kuwr
Pati suhwat Raay wo
Ram Naresh Raay
Pita Nihora Raay
216

34 217

Private

krishi

0.0323756

Bijendra Yadav Pita
Keshwar Yadav
217

35 218

Private

krishi

0.1133

Amawas Raay Pita
Ramdaheen Raay
218

36 219

Private

krishi

0.1025

Narsih Raay wo Ram
Prawesh Raay wo
Nand Kumar Raay
Pita Ram Narayan
Raay

219

37 220

Private

krishi

0.0184

1 Laxmina Devi Pati
Bahta Yadav 2
Bijendra Yadav wo
Sudarshn wo
Shivpujan Pita
Keshwar Yadav

220

38 222

Private

krishi

0.0115

Tribhuwn lal Pita
Awadhlal
Umashankar Sinh
Pita Ram Avtar Sinh
222

39 |[223

||Private

| Awasiye

0.0216004||Ramavtar Sinh Pita_|
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Bahoran Sinh
223

40

223

Private

Krishi

0.0591995

Ramavtar Sinh Pita
Bahoran Sinh
223

41

224

Private

agricultural

0.2792392

Maya Devi Pati
Birendra Pratap Sinh
224

42

225

Private

Krishi

0.0003

Dilip Raay wo
Baleshwar Raay Pita
Kripal Raay

225

43

227

Private

Krishi

0.0044

Ramvtar Sinh Pita
Bahoran Sinh
227

44

228

Government (Sarkari)

Purani Parti

0.0322

Anabad Bihar Sarkar
228

45

229

Government (Sarkari)

Dev asthan

0.0001

Anabad Serv
Sadharan
229

46

253

Private

krishi

0.006

Ankur Azad Pita
Birendra Prasad
253

47

54

Private

awaasiye

0.0221

Rita Kumari Pati
Rakesh Kumar Shree
Bhagwandas Pita
Swargiye Baijnath
Prasad

54

48

780

Private

krishi

0.0037001

Kashinath Shah wo
Vishwanath Shah wo
Jagarnath Shah wo
Paarasnath Shah Pita
Gumani Shah

780

49

781

Private

residential

0.0202347

Pramila Devi Pati
Paaras Anjna Prasad
Pita Naresh Prasad
781

50

781

Private

Krishi

0.0322655

Pramila Devi Pati
Paaras Anjana Prasad
Pita Naresh Prasad
781

51

782

Private

Krishi

0.0048001

Amawas Raay Pita
Ramdaheen
782

52

783

Private

Krishi

0.0009

Pratip Sinh Pita Brij
Bihari Sinh Kanchan
Mala Pati Pramod
Sinh

783

53

788

Private

Krishi

0.0085002

Lalan Yadav Pita
Radha Yadav
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54 790 Private Krishi 0.0624185||[Jagarnath Sinh Pita
Butan Sinh Shivsagar
Sinh Pita Jagarnath
Sinh

790

55 790 Private Awasiye 0.0242817|[Jagarnath Sinh Pita
Butan Sinh Shivsagar
Sinh Pita Jagarnath
Sinh

790

56 793 Private Awasiye 0.0002999||Maadhuri Sinh Pati
Purshottam Sinh wo
Purshottam Sinh Pita
Kanchan Sinh

793

Total| 25565728 |

[F. No. NHAI/PIU/PAT/LA/Ara-Mohania/PKG-1/2020/3D]
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